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New Delhi, the 23rd September, 2011

G.S.R. 715(E).—In pursuance of sub-section (1)
of Section 621 of the Companies Act, 1956 (1 of 1956),
the Central Government hereby authorise the following
officers in the Serious Fraud Investigation Office, Ministry
of Corporate Affairs, for the purposes of filing and
conducting prosecution under the Companies Act, 1956,
namely :—

1. Shri H. K. Pandey, Senior Assistant Director

(Investigation)

2. Smt. Sunita Narula, Assistant Director
(Investigation)

3. Shri Om Prakash, Assistant Director

(Investigation)

4. Shri D. K. Arora, Assistant Director
(Investigation)

5. Smt. Savita Sharma, Assistant Director
(Investigation)
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RENUKA KUMAR, Jt. Secy.
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